GOVERNMENT OF JAMMU AND KASHMIR
HOME DEPARTMENT

Notifiention:
Jammu, 05" of August, 2020,

N Mo Inexereise of the powers conferred by sub-rule (2) of rule | of

2o L and Kashie Proseention Service Reeruitment Rules, 2020 issued vide
Notfeation 8.0 No, 245 dated 03" of August. 2020, the Government of Jammu
and Nashmie heveby appoints the 30" October, 2019 as the date on which the
tllowing provisions ol the said rules shall be deemed o have come into force:-

)

(Y vule 1, rale 2 and rule 3

(=) sub-rule (2) and sub-rule (3) of rule 4 -

(Y sub-rnle (D), sub-rule (3) and sub-rule () ol rule 5
B rule 6, rule 7, rule 8 and rule 9

(3 sub-rule (3) of' rule 10

(0) rule 12, rule 13, vule 14, rule 15 and rule 16

By order of the Government of Jammu and Kashmir.

Sd/-
(Shaleen Kabra)lAS
Principal Seeretary to the Government

No Home Mise 2019/Part-111
Copy Lo the:-
1o Ldo Advoeate General, J&K,
Principal Seeretary to the Hon'ble Licutenant Governor, J&K.
Joint Secretary, MHA, GOL, New Delhi.
Director General of Police, J&K Srinagar. :
Chairman, Jammu and Kashmir Public Service Commission,
o Divisional Commissioner, KashmirAdammu/Ladakh,
7 Divector Anti Corruption Bureau, J&K.,
‘s Y Secretry o the Government, General Administration Department,
: Scarctary (o the Government, ARE & Trainings Department,
T Seerctry o the Government,  Department of Law,  Justice  and
Parlinmentary Allairs,
L1 Director General of Prosecution, J&K.,
120 Dircctor Information, J&K.

Dated, 05,08.2020
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Dircctor Archives, Archacology and Museums.

Private Seeretary to the Advisor(s) (S)/(F)/(B)/(BK) for information of the
[fon’hle Advisors.

Private Secretary to the Chief Secretary for information of the Chief
Secretary.

Privatc Secretary to the Principal Secretary to Government. Home
Department.

General Manager, Government Press, Srinagar for publication in the

extra-ordinary issue of the Government Gazette.
I/C web site.

Additional S¢cretary to the Government
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